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Budget was aam aadmi. I do not know whether it is aam aadmi or khaas aadmi. But if you go into all 

the allocations and priorities, then, you will come to know what the direction is. And, if you go 

through the Economic Survey, which has pre-determined the road-map of the Budget, you will come 

to know about the new liberal policies the Government is going to pursue with much zeal and vigour. 

There were several instances which were given in that road map. Number one, there is a clear-cut 

indication that by disinvestment in public sector assets, the Government will realise a minimum of 

Rs.25,000 crores every year. Then, there will be decontrolling of petrol, diesel, sugar, fertilizers and 

drug prices. Number three is, privatisation of coal sector. Then, allowing private players in nuclear 

power, lifting of ban on future trading, passing of the Banking Regulation Act and increasing the FDI 

limits for inviting foreign banks. These instances, in a clear-cut way, show what the direction of the 

Government is and which way they want to go. Sir, if you have a closer look, the benefits given to the 

corporate sector are really immense. In the recent meltdown, the Government has been over-

generous for coming to the rescue of the corporate sector. Its direct concession has met a revenue 

loss of over Rs. 70,000 crores, which my colleague, Comrade Mr. Vijayaraghavan has already 

mentioned. Further, it has also increased the bank liquidity by over Rs. 3,00,000 crores through 

reduction in cash revenue ratio, statutory liquidity ratio, etc. Sir, regarding the fiscal deficit, which is 

now 6.8 percent, I just wanted to suggest one thing. When we are having the NPAs, Non-Performing 

Assets, to the tune of Rs. 1,35,000 crores, why don't the Government recover these Non-Performing 

Assets which can fill up the gap of fiscal deficit to some extent? I don't think the Government is giving 

due consideration for having some sort of concrete proposals. Then, for specific business groups, 

you have offered 100 per cent tax rebate for investing in oil and gas pipeline, cold chains and 

agricultural warehousing. You have reduced excise duties on big cars. If you go to take a Mercedes 

Car from a showroom, the interest rate is only 6 per cent, but, for poor farmers, it is 7-8 per cent. 

So, this is the disparity and this is the attitude of the Government. You have also abolished the fringe 

benefit tax and you are also going to give extension of tax holiday for export-oriented units. 

Sir, my grievance is that over the years, the Government has not adequately taxed the higher 

sections unlike the other countries. The income-tax rate in the highest slab of income is 30 per cent, 

whereas, in other countries, in other developed and developing countries, it is 40 per cent. Unlike 

most of the countries, here is no dividend tax, no wealth tax, which you have abolished in the year 

1993. There is no inheritance tax or gift tax in India, even though the number of billionaires is 

increasing day by day. The Global Financial Integrity Report estimated that every year 22-27 billion 

dollars are stashed away illegally from India and the cases of Swiss Bank, Mauritius and other 

countries are ample examples of this. But, on the other hand, if you see the corporate sector, which 

is consisting of 8 lakh companies, unfortunately, only 50 per cent companies are filing corporate tax 

returns. What sort of poor performance is this, and what the Government is doing about this? 




